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Sbrlmatl Suthama Sen:  May  I
know whether Government are aware that 
the Simla hill station has lately been very 
ladly neglected?  Is there any plan to 
restore its popularity?

Shri S. N. Mlshra: I do not have
any scheme for attracting more people 
to  Simla at the moment.  I do not 
have even that imformation that Simla 
is getting unpopular.

Shri C. D. Pande: Are Government 
aware that since there has been a great deal 
encouragement to tourist tr affic to Kashmir, 
most of the hill stations in other parts 
are suffering ?

The Minitter of Rehabilitation (Shri 
Mehr Chand  Khanna): Including
Naini Tal.

Shri S. N. Mishra: No,  Sir. The 
Planning’ Commission has no information 
about that.

Evacuee Agricultural Lands

♦ii73« Dr. Satyawadi: Will the Min­
ister of Rehabilitation be pleased  to 
state the progress so far made towards 
conferring the ownership rights in res­
pect of the E acuee Rural Agricultural 
Lands and houses to' the allottees in the 
States of Punjab and P.E.P.S.U. ?

The Miniater of RehabiUtation (Shri 
Mehr Chand Khanna) t  The requisite 
«taff has been appointed in the Punjab 
and  P.E.P.-U. and the work has just been 
tartcd by the two state Governments.
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*1175. Shri Boffawat t  Will the 
Prime  Minister be  pleased  to 
state whether any date has been fixed 
for the next meeting of the Prime Min­
isters of India and Pakistan for discus­
sing the Kashmir issue?

The Parliamentary  ecretary tm 
the Minister of Bxtemal Afikirs (Shri 
Sadath All Khan)s Ko date hai been
fixed for the next meeting.
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Shri Bogawat: May  I know if it 
is necessary to have a discussion so far as 
the atrocities committed in  the ‘Azad* 
Kashmir area are concerned?  If  so, 
what are those atrocities committed against 
the  inhabitants  of that area, and have 
the Govenment written anything regarding 
these atrocities?

The Prime Minister and Minister 
of BKtemal Affairs (Shri Jawaharlal 
Nehru) : I really do not understand the 
sudden  leap  that  the  hon. Member 
has taken to certain alleged occurrences 
in the *Azad’ Kashmir area. The ques­
tion was about certain date of a meeting. 
Evidently, he has read some newspaper 
reports.  I have read them too; I have 
had other reports also.  From it, one 
generally gathers that things are not very 
bright in the ‘Azad’ Kashmir area.  But 
what more can I say about it?  I have 
no mind to discuss it.

Shri Bogawat : May I know if Go> 
vernment nave written so far as these 
atrocities are concerned?

Shri Jawaharlal Nehru : To whom ?

Shri  Bogawat :  To  the Pakistan 
Government.

ShH Jawaharlal Nehru :  No, wc
have not.

Shri  Bhagwat Jha Azad : May I
know whether the attention of Govern­
ment has been drawn to the recent pro­
paganda  campaign started in  Pakistan 
about  launching satyagraha in Kashmir 
and, if so, have the Government of India 
«ent a protest against this campaign?

Mr.  Deputy-Speaker : All that does 
not arise under this  question.

Shri Kamath : Is it a fact that in the 
wake of the Home Minister’s  speech, 
the Chief Minister of Jammu and Kashmir 
has, a couple of days ago, declared that 
there will be no  plebiscite in Kashmir 
till eternity ?  Considering that he, rather 
they are voicing the views of the vast mas­
ses of the people of India and Kashmir 
does the Prime Minister think that any 
useful purpose will be served by dis­
cussing this aspect of the matter with 
the Prime Minister of Pakistan?

Shri Jawaharlal Nehru The Govern­
ment of India docs not deal wi th eternity 
at any time.  It deals with present pro­
blems as they arise.  The Government 
of India, so far as it has made any com­
mitments stands by them, and will go on 
standing by them.

Evacuee Property in Delhi

*1178. Chaudhri Muhammed Shaf<-
fee : Will the Minister of Rehabilitation 
be pleased to lay statement on the Table 
of the House showing :

(a) the total number of evacuee pro­
perties in the rural areas of Delhi State 
allotted to displaced persons so far;

(b) the total number of such evacuee 
properties which have not been allotted 
to displaced persons so far; and

(c) the reasons for not allotting them ?

The Minister of Rehabilitation (Shri 
Mehr Chand  Khanna) x (a)

(i) Lands  and gardens—10,430 acreŝ

(ii) Houses, shops and plots—2,949- 
units.

(b) (i) Lands and gardens—6,727 acres-

(ii) Houses, shops and plots—-996 unit?.

(c) (i) The lands and gardens could not 
be allotted for ihe following rea­
sons :—

(1)  1,489 acres are included  in 
colonies for displaced persons.

(2) 1,389 acres arc in the possession 
of local tenants.

C3) 3>6o7 acres are batyar land.

(4) 242 acres have become available 
only recently as a result of sepa­
ration of evacuee and non-eva­
cuee interest.

(ii) The houses, shops and plots could 
not be allotted partly because somr 
are in a state of disrepair and other 
are situated in villages  for  which 
there is no demand.

- Uj’ *)

[Chaudhuri Muhammed Shaffeel:
May I know the extent of property whose 
owners are here—the property vihich was 
declared as evacuee property but now 
restored to them so far ?]




